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[Mr. Speaker) 
on these adjournment motions, I do 
not agree to give my consent to any 
of these adjournment motions. The 
bon. Food Minister.

Shri Mahaaty: My point of order 
has not been disposed of. *

Mr. Speaker: 1 have disposed of his 
point of order.

Shri Mahanty: I maintain I should 
be satisfied not regarding the merits, 
but whether it is admissible under 
the rules or not, that is, the letter 
of the law.

Public Importance

Acharya Kripalaal: Even when the 
Prime Minister has no objection to it?

Mr. Speaker: Let me see later on. 
Not on these adjournment motions.

Acharya Kripalani: The principal 
party has no objection. What is your 
objection?

Mr. Speaker: The hon. Member has 
not understood the spirit in which 
objection was not raised.

Acharya Kripalani: I have under-
stood the spirit.

Mr. Speaker: I was not satisfied. I 
only wanted to .hear the .other jridft

Singh: Sir, before you 
proceed further, there is one thing 
that I want to be perfectly clear 
•bout. The Prime Minister just now 
m M that he was hostile to any___

Speaker: I am not going to 
allow any discussion on this.

S ir! Jalpal glagh: I want your 
clear ruling: whether the Prime
Minister has got any right to tell 
this Bouse that there would be no in 
eamtn discussion on any subject, 
whether on this subject or that? It is 
not his wish.

Mr. Speaker: The hon. Member is 
a veteran parliamentarian. Any hon. 
Member in this House is entitled to 
have his own opinion. Ultimately 
what counts is my decision. I have 
not said that

Shri Jatpal Singh: I wanted to 
know.

Mr. Speaker: It is aU hypothetical. 
Bis mere statement that there need 
not be any in camera discussion is not 
the dntl word.

Acharya Kripalani: Are you going 
to allow a public discussion when the 
Prime Minister has no objection to 
it?

Mr. Speaker: I am not at present 
allowing any public discussion on 
these *djournment motions.

U M  bn .

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Fo o d  sxt o at xo n in  Wan Bnraai.
Shri S. M. Basetjee (Kanpur): 

Under Rule 197, 1 beg to call atten-
tion of the Minister of Food and Agri-
culture to the following matter o f  
urgent public importance and I 
request that he may make a statement 
thereon:

•The food situation in West 
Bengal and the steps taken or pro-
posed in this reganL"

The Minister of V M  aad Agrical- 
taura (Shri S. K. Patfl): As the hon. 
bouse is already aware; the Week
feengal Government withdrew their 
i*rice Control Order and the Levy 
Order on 24th June 1959. Since the 
■withdrawal of these orders the arri-
vals in «fie market have improved 
considerably Immediately on the 
withdrawal of the orders, the prices 
of rice and paddy started rising in 
fepite of increased arrivals. From the 
beginning of August, however, the 
brices have started declining. The 
Wholesale price of coarse rice in 
Contai, for example, has declined 
from Rs. 29 per maund on 7th August 
to Rs. 23.50 per maund on 31st 
August, or a fall of Rs. 5.80 per 
hiaund. Similarly, the pnee of rice 
in Sainthia has declined from Rs. f t



587s Catting Attention BHADRA 11,
UtfA't

per maund on 7th August to Rs. 26 
per maund on Slst August, 1959, or a 
fall of Rs. S per maund. The prices 
are still having a downward trend 
and with the increase in arrivals, the 
position is steadily improving

In the course of the last food debate 
held on 21st August, 1959, my pre. 
decessor explained the assistance 
which the Government of India was 
rendering to the West Bengal Gov-
ernment in the matter of supply of 
foodgrains to them On the basis of 
15*8 ozs per head per day the,West 
Bengal Government had calculated 
their deficit as 8.35 lakh tons for the 
year. As against that, we are supply-
ing over 11 lakh tons of rice and 

wheat to the State Government, about
4 lakh tons of rice and about 7 lakh 
tons of wheat. Already, up to the 
end of August, we have supplied to 
the West Bengal Government about 
7*8 lakh tons of foodgrains, 2.8 lakh 
tons of rice and 4.8 lakh tons of 
wheat For September, another 50,000 
ta a  of rice have been allotted and 
in addition, about 70,000 to 80,000 
tons of wheat will be issued from 
the Central stocks. Die Central 
Government has, thus, rendered 
whatever help the West Bengal Gov-
ernment had asked for in the matter 
at supply of foodgrains. The distri-
bution within the State is, however, 
the responsibility of the State Gov-
ernment and they are looking after 
that.

It is singularly unfortunate that at 
a time when the food supply position 
in the State was improving and condi-
tions were returning to normal, the 
opposition parties should have decid-
ed to launch a movement which is 
likely to disturb the market and may 
well upset the downward trend in 
the prices which have been per-
ceptible for the last month or so

I can assure the House that Govern-
ment of India have done and are 
doing everything they can to improve 
the food situation in West Bengal.

Sevm l 8 ml  W w im  row

(SAKA) to Matter of Urgent 5876 
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. Mr. Speaker: I shall allow hon. 
Members to put one question each, 
Sie after the other.

Shrimati Renu Chakravartty (Basir- 
hat): Of course, the hon Minister
*las given us figures and statistics 
\hich are completely belied by facts, 
Vit I 'vould just like to point out that 
Vnder article 73 of the Constitution, 

ĥe Central Government has the 
Authority to exercise executive powers 

see that any law that is passed by 
ĥis House is properly executed or 

implemented.

Whatever quantity of rice or otto 
*hay be sent by the Centre, the fact 
*s that the villagers are not getting 

Therefore, we wan t that {fie Food 
Minister should go there and look
Si to this scandal that is going on there 
®ibout distribution, because that is the 
*nain thing that will bring down the 
Prices; and we want to know what 
t̂epa the Food Minister wants to take 

lo bring about an improvement on 
his issue.

, Shri Muhammad Elias (Howrah): 
rhe hon. Minister has stated just* 
how that the condition is improving 
!*nd that the prices are decreasing. 
But we ~had been to West Bengal and 
we have found what conditions are 
prevailing there. The hon. Minister 
ha* mentioned in his statement that 
the opposition parties had started a 
movement I may point out that all 
these leaders of the opposition are 
kept inside jails, more than 15,000 
persons have been taken inside the 
jails, and still the movement is conti-
nuing, because the problem is there. 
Still, firing is continuing, and a num-
ber of people have been dying since 
yesterday, and life in the city is at a 
standstill If there is no problem and 
if the situation is improving, then how 
is it that such conditions are prevail-
ing there?

The Central Government could 
intervene and remove one constitu- 
tionally-eleoted Government in 
Kerala, but they cannot remove one



5877 CaUmg Attention SEPTEMBER 8, 1088 to Matter 0/  Urgmt 5S78
Public Important*

[Kiri Muhammed Elias] 
single Minister there who is saving 
the profiteers and blackmarketeers 
and thus creating this kind of situa-
tion in Bengal; until he is removed, 
the condition will not become normal

Shri Tridib Kamar Chaadhari
(Berhampore): The hon Minister
has stated , (Interruptions).

Mr. Speaker: Order, order Hon 
Members need not disturb These 
hon Members come from Bengal and 
they would like to know what the 
position is

Ch. Raabir Singh (Rohtak) We 
have also gone and seen the conditions 
in West Bengal

Shrimatl Bean Chakravartty: The
hon Member is discredited by the 
statement that has appeared m the 
Congress press itself
* Shri Tridib Knmar Chaadhari: The

hon. Minister has just stated that 
distribution is the responsibility of 
the State Government But I find 
that under the Constitution, distribu-
tion is also the responsibility of the 
Central Government This matter 
has never been thrashed out We are 
thoroughly dissatisfied with the way 
■distribution and stock-handling is 
being earned on by the West Bengal 
Government as the agent of this Gov. 
eminent This Government must 
aatisfy us that they are taking every 
step to ensure that the supplies that 
are made available to the West Bengal 
Government reach the people for 
whom they are meant

I would refer you. Sir, to entry 33 
in List n i of the Seventh Schedule, 
which reads thus

‘Trade and commerce in, and 
the production, supply and distri-
bution of,
(b> foodstuffs, including edible 011- 

seeds and oils, ”
So, food and foodstuffs are also In-
cluded there

So, I do not understand how the 
hon Minister, and his predecessor,

who also used to say the same thing, 
can take shelter under the Constitu-
tion Tht Constitution clearly lays 
down the responsibility It is a con-
current responsibility And if the
Centre makes the supplies available, 
it has to see that thev are properly 
distributed Wr have charged openly 
the West Bengal Government, and we 
Charge this Government also here, 
that they have failed in their res* 
Possibility of seeing that there is a 
proper distribution of the suppLes
nude available to the West Bengal
Government

Shri Tangamani rose—

Mr. Speaker: Shn Tangamani does
not come from West Bengal

Shri Tangamani (Madurai) I had 
given notice of an adjournment motion 
yesterday, and today also, and aa you 
probably know

Mr. Speaker: I know that the hon.
'  Member is a lawyer and he can argoe 

for them

Shri Tangamani: I am also one at 
the seven Members of the Opposition 
who visited West Bengal recently We 
went to different centres in West Ben* 
gal It is not as if we were only 

Calcutta We were m Calcutta, 
we had been to Asansol, we had been 
to Nadia distnct and also to Midna* 
pore distnct, and we went and saw 
the ration that was supplied in the 
various centrcs We also propose to 
submit our own report to the Central 
Minister of Food and Agriculture, and 
there we shall be giving the details 
also

What we found, so far as the Cal-
cutta city was concerned, wan that it 
appeared that many of the people 
were covered by the ration cards. 
We made inquiries there; more or less, 
it was a sample survey, we visited 
various shops, and wc could give the 
names of the shops also After teeing 
this, I waa really surprised at our 
Deputy Minister of ¥0od aad Agricul.



ture saying that if the nee supplied 
* u  not of good quality, immediately 
the rice was rejected, or that if the 
nee supplied was not of good qualit) 
and the retailer said, we did not want 
it, it would not be accepted, imme-
diately it was rejected That is not 
the position What we found was 
that even the bad quality ncc was 
forced upon the fair price shops, and 
when it »  returned, they refuse to 
take it We did see stocks of damaged 
rice also

So, the whole question is one of 
distribution of edible rice to the 
people of West Bengal, and more 
particularly, to the people m the cit> 
We also visited the jails and met manv 
of the representatives of the Famint 
Resistance Committee also They are 
not only leaders of different political 
parties but they are all fleeted Mem-
bers of the Legislature We met them 
also They told us that the proposal 
which they had already made to th< 
Chief Minister, namely that there 
should be control committees Bt 
different level's, although it was ac-
cepted, had not been implemented 
Our request is that that must be im-
plemented

On the 25th, we went to different 
centres, I went to a place where 1 was 
not known, it was the constituency 
of Shn Prabhat Kar

Shri Achar (Mangalore) On a point 
of order This is only calling atten-
tion to a matter of urgent public im-
portance But I And that Member 
after Member is making • speech

Shri Prabhat Kar (Hooghly) After 
you give permission. how can this 
sort of question be raised9

Mr. Bpeaker: A11 these Members 
come from Bengal One of the hon 
Members, though he comes from 
Kerala or Madras

Shri Tangamani: I do not come 
from Kerala, I come from Tfcmilnad

Mr Speaker: All right, he conies 
from aii erstwhile portion of the
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Kerala State, he has gone to Bengal, 
and he is telling us the poution

Shri Tangamani: I have been in the 
rentre of Tamilnad all along, I have 
been m the Madurai district which is 
my birthplace

Mr. Speaker: He went recently to 
Bengal and he is giving us his experi-
ence The other day, I had told hon 
Members that each one of them ma> 
put one or two questions and elicit 
information I do not however, want 
them to enter into a serious discussion 
here They must only put questions

Shri Achar: My objection was not 
that the hon Member hailed from 
Madras or anything of that kind

Mr. Speaker: I have heard the bon 
Member, I am against his objection

Shri Achar: He should only put one 
or two questions, but I find that 
regular speeches are being made

Shri Prabhat Kar: After you have 
allowed us, how could he object7

Shri Taagaouuki: On the 25th, when 
we went to see the various places

Mr. Speaker. What is the point’
Shrt Tangamani: The point is that 

it is now necessary

Mr. Speaker, that the distribution 
should be taken over by the Centre

Shri Tangamani: No I want that the 
new Minister who has now taken 
over this portfolio must immediately 
go over to West Bengal, because the 
situation is deteriorating and the 
movement there also is gaming in 
tempo, and it is not going to be given 
up also, because the issue invohed i<* 
food

13 hrs.

Shri Tridib Komar Chandhari: May
1 ask one question?

Mr. Speaker: No, I have already 
allowed him to speak
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BtetaMU lwuHt» |>7 (M alda); ‘ X9hd P n M tt Kar: 11m hon. Minister 
h u  said that the Centre has given 
-whatever ha* been asked tor by West 
Bengal. According to the statement 
o f the hon. Minister, not until the list 
August has the price gone down. 
Now, he has quoted the prices in 
two places in a district. We had the 
opportunity of visiting various other 
districts where we have seen the fair 
price shops. The open market prices 
jure Rs. 30, Rs. 29 and Rs. 28 per 
maund. Today there is a movement 
in the State. The demand behind that 
movement has already been placed 
before Government It is about dis-
tribution. That is also the responsi-
bility of the Central Government, as

Chaudhuri and Shrimati Rena 
Chakravartty.

We want that the hon. Minister 
should start a discussion with the 
leaders of the Price Increase and 
Famine Resistance Committee. What 
they have been asking for is the dis. 
"tribution of rice which has been given 
by the Central Government. It is not 

'only the responsibility of the Central 
Government to supply the rice; it is 
also their responsibility to see that 
these foodgrains are properly distribut-
ed and properly utilised and do not go 
into the black market that is the 
demand of the Price .Increase and 
Tamine Resistance Committee.

I would request the hon. Minister 
of Food, who has taken up the port-
folio recently, to go over to West 
Bengal and start a discussion with the 
leaden of the Price Increase and 
Famine Resistance Committee so that 
the problem with which the people of 
West Bengal are faced can be solved.

Seme Baa. Menken rose—

Ch. I n M r  Singh: We have alao 
visited West Bengal.

Shri 8. M. Bansrjaa; My name is 
also there in the Call Attention Notice. 
I  should be given a chance.

*rould ask you to give a chance to  
(!h. Raahix: Singh Who is not fTMb 
Vfest Bengal but who recently visited 
V êst Bengal.

Shri A. C. Ctaha (Barasat): Shri 
garman went to West Bengal parti-
cularly to study this question. Be 
cUne back only two days ago. H» 
gpould be given a chance. Why only 
j/erabers of the Opposition should be 
given a chance?

fag *rsm 
asiiNr *  tnft <rwS

inrfr to  c  w #  nr
tfhnsr t w  «*# fcu f r  m* sifar 

<wppw* % 3?<tt *mr*r trtr njr 
forr armr | «

*  ’

rrttr ftqj . t^T «nawr

ft# w r s n T f f ^ r ,
fjpjPTR % *fWn*ff t t  in $ r t

<n: «HTar ^  w rfa #

fa  qvnfar % nwrr
gin m srfrft fwr% *  tar ffenr
| tfk  firo 3
arrft | fa fa t  s s  *  f t f t  *yr 

i v f t  f t  «ftr afr flr $  wm m

t w  stor *  vr fo tx  Tfrr |
rfK w* 3 ?rt H r m m
ftrcnfr anrar | tit

| f t  t o  *mwr %
a m  s v w  m  v rtt wriv w  <r
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8hrl Barman (Cooch-Behar-Reserv- 
«d—Sch. Castes): We had very recent, 
ly been to Calcutta after we heard 
that some Opposition Members had 
<one there and were issuing certain 
statements. In order to study the 
-situation ourselves, 12 Member* from 
the Party had gone to Calcutta and 
tor tour or ftve days we had seen the 
Central Government godowns and also 
*he State Oovcmment godowns as

well as th* retail shops in Calcutta 
*hd Howrah. On the last day, we 
also went to Bwrasat and Madia In 
the rural areas.

I can state the sum and substance 
briefly thus. So far as the Calcutta- 
Howrah industrial area is concerned, 
it has a population ot 56 lakhs. Out 
of that, some 8 lakhs do not get any 
ration cards at *11, though any and 
every man is entitled to have a 
ration card. As I said, we had been 
to the Central Government and State 
Government godowns and also retail 
shops. There we asked the people 
who had come to take rations what 
their objection was. Their main ob-
jection is that they do not like rice 
from other States. They want Bengal 
rice. At the present moment, it has 
now been so decided that 25 per cent 
of the quota available under a ration 
card will be Bengal rice and the 
balance of 75 per cent will be rice 
from either Orissa or Madhya Pra-
desh. As my hon. friend just said, 
we found the coarse quality of 
Madhya Pradesh rice, not the medium 
quality. But the coarse quality that * 
is being given is at the lowest rate, 
that is, 45 nP. per seer. That rice 
is rather pinkish. My Madhya Pra-
desh friends say that it is ail dhoki 
rice and, therefore, it is not so whitish. 
There were one or two stones also. I 
particularly took a pound of rice of the 
worst quality about which the people 
said: “This is the worst quality. We 
do not like to take it’. I took the 
rice and got it cooked While I was 
eating the two kinds of rice side by 
side from the same plate—of course,
I was talking it with my daughter 
whom I had asked to cook it—I forget 
which was the better quality and 
which was worse. It is coarse rice, 
but it is not bad to the taste. May 
be somewhere sometimes some rice 
got soaked and it might have given 
out some odour. But we did not find 
any such instance anywhere. In none 
of the several ration shops which we 
visited could anyone bring us any rice 
which was unedible or which was full 
of stones, as alleged
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8hri Mahuumd Ellas: Tell this to 
the Calcutta people.

Shrt Barman: This is the condition 
at supply in Calcutta But what the 
people say is that this quantity docs 
not suffice and they have to purchase 
an additional one-third quantity m the 
open market.

As regards the open market, there 
is absolutely no scarcity of rict* The 
price differential is there The lowest 
pnee in a Calcutta shop was Rs 27 8, 
but when we went to Barasat, wc 
found that the same rice that had 
been sold at Rs. 25 and Rs. 26 per 
maund, some 15 days back, was .selling 
at Rs 23-8 This is a quality of nee 
which, if we purchase m Delhi, will 
not be available for less than Rs 30 
a maund. I can tell you that We 
are taking that rice.

So the question of price is an en-
tirely different matter But the fact 
ia that the prices are coming down 

, day after day because the aui crop 
k  coming to the market

As regards the suggestion ot Shn-
aoati Renu Chakravartty that the
Centre after giving sufficient quantity 
of foodgrains should also take up the 
duty at distribution ot the foodgrains 
because it is not reaching the con-
sumers in the rural areas, we had been 
to the rural areas. All the twelve 
of us did not go to the same shop 
We dispersed and went to different 
shops. Nowhere in the rural areas 
was there any complaint that anybody 
was not getting rice against his ration 
card. We found that some of them 
have ration cards, but they are not 
drawing the rations themselves but
are giving to their relations. But
nowhere did we find any scarcity 
either in the ration shops or in the 
free market That is the present posi-
tion.

Sfcrtmatl Bonkm Bay: They are
trying to create scarcity.

ShrimaU Renu Chakravartty: What
1$ the amount of rice in the ration 
shops you have visited and what is 
the amount of rice that is given on 
ration cards?

Shri Barman: As 1 said the amount 
<>f rice is 1J srs............

Mr. Speaker: Order please

Shri Barman: And even then people 
not taking the full rations of 

*hest and they are taking half ration 
0f wheat because they do not want 
to take wheat Of course, we told the 
People that m days of scarcity we 
should utilise the wheat also to a 
ftrge extent

In the rural areas we do not find 
ahy complaint from any person what-
soever either that the rationed quanti-
ty is not available or that nee is not 
there in the market We saw m 
Barasat 3 or 4 large godowns and we 
ftaind from the record that a great 
deal of rice was there and the prices 
Were coming down That being so I 
a*e no reason for making all these 
allegations and for starting this move-
ment

Mr. Speaker: The hon Minister

Shri H. N. Mnkerjee (Calcutta— 
Central); May I just put one point 
U) the hon. Minister? The Minister 
naturally will have different sets of 
ftcts given to him because of the 
different appreciations of the food 
Position in West Bengal. We, on our 
side, contest many of the facts which 
ate given to the House by Shrt 
Barman. But 1 am not going to say 
hfcre and now that one set of facts 
a* against the other has to be accept-
ed by the House as gospel truth. But 
the Minister will naturally have to 
niake up his mind as to what steps he 
la going to take in the immediate 
future in order to tide over the crisis, 
which definitely has arisen.

So b h  Baa. Members: No crisia
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gfcri 8 . N. MakerJee: There ii 
tremendous dissatisfaction in West 
Bengal Id  regard to the supply of food, 
in regard to the harding operations, 
in regard to the supply of rice, in 
regard to the availability of rice at 
prices which people can afford

All these are natters of knowledge 
to the Minister. If he looks at the 
Congress newspapers like the Jugantar  
of Calcutta, which has the largest 
circulation in India, he will find out 
how expressions like ‘shameless policy 
of Government* are being employed 
by this kind of newspapers

I am not going into the merits of 
the matter, but there is a movement 
in Calcutta which has already led to 
loss of life The Minister has said 
that this movement is causing some 
difficulties so far as the distribution 
problem is concerned I find a tend-
ency on the part of Government to 
see, with fire and sword that thr 
movement is suppressed

M r  8 p e a k e r :  The hon Member is 
making a speech He only wanted to 
make one point

Shri H N. Mukerjee: In view of 
the publicly expressed desire of the 
Leader of the Opposition in West 
Bengal that the new Food Minister 
owes it to himself and to the country 
to go to West Bengal and see for 
himself and make a gesture which 
might help in solving the present 
situation, I wish the Minister makes 
some statement in regard to that that 
he is not going to accept the set of 
facts his own partymen have brought 
to him perhaps for party political 
reasons.

Shrimati Reaska Kay: In view of 
what Shri Mukerjee has said I want 
to tell the hon. Minister that he 
should also verify whether yesterday 
people who wanted to go and fetch 
rtoe rations from the modified ration 
ritops in Calcutta ware not able to do 
SOS LSD-4.

so due to the so called Famine Resis-
tance movement that has been started 
which is trying to create scarcity 
famine in West Bengal by disruption. 
Unfortunately for them, this year the 
tui crpp is good and the next crop is 
also likely to be good and so the only 
weapon they have is to create dis- 
ordef and violence as the food scheme 
is improving.

Shri 8. K Fatll: M t Speaker, I 
quite understand the anxiety of the 
hon. Members that the food situation 
in West Bengal should improve. What 
1 am concerned with or the Govern-
ment of India is concerned with is 
whether we are, as Government of 
India, fully discharging our responsi-
bilities in the business or not. To that 
1 read a statement as to what the 
Government of India have been doing

My hon friend Shrimati Renu 
Chakravartty said that the statistics 
are belied by facts. So far as my 
statistics here are concerned, they are 
simple statistics as to how much food 
we are giving, what are the rates m 
a particular district Tliat I have 
quoted But I do not understand 
where the belying comes (Interrup-
tion'). In other districts the prices 
may vary; I do not contest that so 
far as my statement is concerned.

The position is this. References 
have been made that in certain respects 
distribution of food is a concurrent 
subject But the hon Member seems 
to be under an impression that it 
automatically gives me the power to 
sit in judgment over what the State 
has been doing For that thi* House 
has got to enact a law It is not the 
case that because it is a concurrent 
subject I can hold an enquiry as to 
how the distribution in the State of 
Bengal is going on. *niey are very 
wrong so far as the constitution*! 
interpretation of that particular arti-
cle or section is concerned (Interrup-
tion*)

So far as the supply is concerned, 
as I have pointed out, everything that 
the West Bengal Government asks
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and has beam asking we a.*. ..ving 
Up till last month they were asking 
46,000 tons of nee per month. And, 
on my own motion, whom I took over, 
charge, I phoned the Chief Minister 
of Bengal and asked him Could. I do 
anything in order that the situation 
there could improve* He said that 
instead of 45,000 tons of nee I should 
send for September 50,000 tons I 
immediately said Yes Next day 
again I phoned and asked Is there 
anything more that I could do so 
that the situation in West Bengal 
could improve9 He said, ‘I have 
taken 10,000 mds of paddy from M.P 
I want your permission to take 30,000 
mds from M P nee I said Take all 
these 30,000 mds There is nothing 
which the West Bengal Government 
has asked and has not got

I quite realise that there might be 
some differences of opinion that the 
system of distribution may be wrong 
I do not say whether it is nght or 
wrong But is it for me, as the Minis-
ter of the Government of India, to go 
«ind sit in judgment over that7 No 
law that exists says that I shall take 
over the distribution to myself I am 
not competent to do so Maybe that 
the rice we supply may not be the 
ideal rice because, after all, we supply 
whatever nee is available with us

As the hon Members have pointed 
out, the quality may not be exactly 
the qualit> to which the people of 
Bengal are accustomed becau&e 
Bengal nee is excellent nee I am 
quite sure that the incoming crops of 
Bengal are promising to be so good 
that they will get the nee they want 
(Interruptions) So far as our res-
ponsibility »  concerned, I again say 
that we have done ^yerything in our 
power to see that the situation does 
not worsen.

So far as my going is concerned, 
can we definitely say that by my 
going the situation would really 
improve* I can understand that But 
there is the Government of Went 
Bengal there dealing with the situa-

tion There is an agitation there Do 
they want that I should like a bull 
in a China shop enter there and break 
all the crockery there* It is not a 
question of my going there,alone I 
must also have the willingness of the 
Government there that I should go 
there There is no point in my going 
there of my own If the situation will 
improve by my going there I will go 
there not once but as many times as 
it is necessary so long as the situation 
does not become normal

After this explanation I think there 
should not be really anything that the 
hon Members can desire from the 
Government of India

Shri A. C Gaha: May I put one
question*

Mr Speaker: No, no
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The Deputy Minister of Agriculture 
(Shri M V Kriahnappa): Sir, on
behalf of Shn Satya Narayan Smha, 
I beg to lay on the Table a copy of 
each of the following statements 
showing the action taken by the Gov-
ernment on various assurances, pro-
mises and undertakings given by the 
Ministers durng the various sessions 
of Second Lok Sabha

(I) Supplementary Statement 
No VI, Seventh Session, 1959 
[See Appendix III, annexure 
No 108]

(II) Supplementary Statement 
No X, Sixth Session, 1988 
(See Appendix III, annexure 
No 109]

Annual Report or A l l  India 
Institute or Mcdical Scxbmob

The Minister of Health (Shri Kar- 
marfcar): Sir, I beg to lay on tike
Table, under section 19 of the AH- 
India Institute of Medical Sciences Aet»




